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 Title  :  Bills  passed  by  both  the  Houses  of  Parliament  during  the  71  Session  of  141  Lok  Sabha  and  assented  to  by  the  President.
 (Laid).

 SECRETARY-GENERAL:  Sir,  |  beg  to  lay  on  the  Table  the  following  six  Bills  passed  by  the  Houses  of  Parliament  during  the  Seventh

 Session  of  Fourteenth  Lok  Sabha  and  assented  to  by  the  President  since  a  report  was  last  made  to  the  House  on  the  11  th
 May,

 2006:-

 1.  The  Companies  (Amendment)  Bill,  2006;

 2.  The  Cess  Laws  (Repealing  and  Amending)  Bill,  2006;

 3.  The  Code  of  Criminal  Procedure  (Amendment)  Amending  Bill,  2006;

 4.  The  National  Institute  of  Fashion  Technology  Bill,  2006;

 5.  The  Taxation  Laws  (Amendment)  Bill,  2006;  and

 6.  The  Union  Duties  of  Excise  (Electricity)  Distribution  Repeal  Bill,  2006.

 ।  also  lay  on  the  Table  copies,  duly  authenticated  by  the  Secretary-General,  Rajya  Sabha,  of  the  following  seven  Bills  passed  by  the
 Houses  of  Parliament  and  assented  to  by  the  President:-

 1.  The  Contempt  of  Courts  (Amendment)  Bill,  2006;

 2.  The  Khadi  and  Village  Industries  Commission  (Amendment)  Bill,  2006;

 3.  The  Delhi  Special  Police  Establishment  (Amendment)  Bill,  2006;

 4.  The  Delhi  Laws  (Special  Provisions)  Bill,  2006;

 5.  The  Reserve  Bank  of  India  (Amendment)  Bill,  2006;

 6.  The  Constitution  (Ninety-Fourth  Amendment)  Bill,  2006;  and

 7.  The  Micro,  Small  and  Medium  Enterprises  Development  Bill,  2006.


